f
| TEM NO 37 COURT NO. 9 SECTI ON Xl

SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No(s).11248/2011

(From the judgenent and order dated 15/12/2008 in SA No.911/2008 dated
21/01/2011 in SA No.911/2008 of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

Rl YAZUR RAHVAN KHAN Petitioner(s)
VERSUS
FAI QA KHATOON & ANR. Respondent (s)

(Wth appln(s) for c/delay in filing SLP and office report)
(Along with report of nediation centre)

Date: 20/09/2013 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE CHANDRAMAULI KR. PRASAD
HON BLE MR JUSTI CE KURI AN JOSEPH
For Petitioner(s) M. P. Narsimha, Sr. Adv.
M. Arvind Varma, Sr. Adv.
M. D. Mahesh Babu, Adv.
Ms. Aditi Mhan, Adv.
For Ms. D. Bharathi Reddy, Adv.
For Respondent (s) M. R D. Upadhyay, Adv.

M. Awadhesh Kumar Singh, Adv.
Ms. Asha Upadhyay, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Await the report of the Mediation Centre of Allahabad High
Court, Allahabad (U P.).

[ (Sanj ay Kunar) Court Master| (I'ndu Satija)
| | Court Master



